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No.85/F 5-7/VII-Tr./2012 ~— In order to usher transparency and e-Governance through induction
of IT in transport department the Government of Chhattisparh has entered into a Concession Agreement
dated 16-01-2012 with M/s. Smart Chip Limited, Noida (U.P.) {Concessionaire) whercby the Concesstonare
has becn ordered to carry out Smart card based driving license and Smart card based Registration Certificate

and related activities in all Transpost offices in the entire state of Chhattisgarh for a period till the Concession &
Agreement is valid.
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Under Clause No. 3.1.1 the said Concession Agreement the Govermment of Chhattisgarh is under
obligation to issue service charge notification in accordance with the Scheduie-I as listed in the Concession
Agreement.

Thus as per condition mentioned in the agreeement Government of Chhattisgarh is hereby authorised
M/s. Smart Chip Limited, the Concessionaire to collect the following fee as given in Schedule-T of Clause
3.1.1 of the agreement.

St No, Specified Services Fee (in Rs.)
1. Printing of Driving License on 64 KB Rs, 75.00 + taxes
SCOSTA Smart Card (Rupees seventy five plus taxes)
2. Printing of Registration Certificate on Rs. 7470 - taxes
64 KB SCOSTA Smart Card (Rs. Seventy four and seventy paisa plus taxes)

L
This Notification will come into effect from the date on which the Concessionaire will install the
equipments {0 initiate work at the concerned Transport Office for issuance of Smart Card based Driving
License in Form 7 as per Rule 16 and Smart Card based Vehicle Registration Certificate in Form 23-A
as per Rule 48 of Central Mortor Vehicle Rules, 1989,
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| No, 86/ 5-7/VII-Tr/2012.— In order to usher in transparency and c-Governance through
: induction of IT in transport sector for issuance of Learners Licences. Driving Licences. Registration |
Certificates, Dealer based vehicle registration-Web enable permit system, NOC system. Fitness system.
Tax and fee pavment systemn, learners Driving Licence fitness test appoiniment system ete, the Government
! of Chhattisarh (hereinafter called "First Party") through the office of the Transport Commissioner has
} entered into 'a Concession Agreement dated 16-1-2012 whereby the Concessionaire has been ordered to
l carty out the aforesaid activities in all Transport offices of the Slate of Chhattisgarh for a period till the
: Concession Agreement is valid,

1 However, for the conventence of vehicle owners and drivers and in view of non-induction of Smarrt
Card based Driving Licences and Registration Certificates in all the States of the country and the fact
that issue of interoperabilily is yet to be resolved on all India basis and to take care of instances where %
the Smart Card readability is impaired for any reason, paper based equivalent documents shall be issued
along with a Smart Card based document.

'The Concessionaire M/s. Smart Chip Limited is hereby authorised to collect the following fee from £,

+ users for rendering specified services as under
- Sr. No. Specified Service Unit Rupees Rs. k)
7 _ (In figure) (In words) 5.
& {(2) (3) {(4) (3)
1. Printing of paper documents (J.carners License, Per 5.60 + Rupees Five
Driving License, Registration Certificate, Permits, page Taxes only 1 Taxes -

Fitness, NOC or any other documents on security
i paper with hologram).

2. Web based Dealer Point vehicle registration and Per 5.00 + Rupees Five

data accumulation system. Transaction Taxes only + Taxes
3. Web based Learners License and Driving License Per 15,00 - Rupees Fifteen
' appointment system, Transaction Transaction Taxes only + Taxes
| :
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4. Web based permit systm. - Per 15.00 + Rupees Fifteen
Transaction Taxes only + Taxes

5. Web based NOC system Per 15.00 = Rupees Fifteen
Transaction Taxes only + Taxes

6.  Web based Fitness system Per 15.00 = Rupees Fifteen
Transaction Taxes only + Taxes

7 Web based tax and fee payment system Per 2061 + Rupees Twenty
Transaction Taxes & sixly one

paisa

only + Taxes
A

This Notification will come into effect from the date when the Transport Department will start

providing any of the aforesaid services 1o the users,
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